
20;' Matters Under AGRAHA 

fm ' ration that· thi pJ ouJd con· 
tino ly kept oot f« long in. i lation ~ 

, ',onment ·tIt ut di~t c 1)1'8 • tram 
service. So, Government may, p sed to 
t c peedy steps for providio~ di.rect express 
tr p rvice to Kanya umarJ wIth · Mad~as 

e elhi and other tn,portant pJace tn 
pto apd north without any mote pelayo 

. II) d for. i tanc to aU e Own 
~r Gh~zipDr Dairy Farm, Delhi. 

' SHRI BHIKU RAM JAIN (Charuin i 
Chowk) : Encouragement to the .(\nimal 
~bandry Programme in the country l)as 

~1I al ng bccn the policy of the Go~rn· 
ment. Under SFDA and MFAL. pro­
gra~me etc. th~ Union Government ext~nd') 
uti Mts of a t, tanoe to the weaker tlons 
of' be ociety for development of 'milch 

e etc. Various governmental.and sc~i-
vmnmerrt bodies .adv nee I tance 10 

thi regard. Encouraged by these pro· 
~o,lmcs of the Government, various, dairy 
~8,l'ms have come up in he country. One 
ti\lcl1 farm is the Ghazipur Dairy Farm in 

elhi. 

RecentJy,the cattle of the farm have be n 
affected by an epidemic disease, known as 

:ta' Mlta. The spread of tbe disease i 
It . ;rQinous that severa,l ' thousand cattle 
have qied and 40 to 50 ca ttle are dying daily. 
~t has caused heavy'losses to the poor cattle 
Qwoers of the farm. 

a spite of the fact that as per the techni­
~J ' advice of the H~ds of R.P., .Govern· 
JllCQ.t of India, the cattle owners have got all 
th~ir cattle vaccinated with Goat 'Culture 
Va~oatjoo and Tis ue Culture Vaccination, 
Cajth: are still dying wjth a Joss of lakhs of 
rUQ~s to cattle owners. An inquiry into 
the matter may have to be ' tarted immedia­
tely for findin out th cau c which 1 d to 
failQre of tbe e vaccinations nd the office 
con~rned, who had given the technical 
aqY.Jcc. 
.' Another problelU which ha$ ruined tbese 
cattle owne . the $toppaa of cattle in­
surance by the General Insurance Com· 

n?' Neces a.ry ord r \\.oiJJ 11 to be 
issQed to renew thi insuran of the catt 
i , diately. A si tance il} the form of 
grants etc. may have to be given immedia· 
teJy to the affected cattle owher. AU 
tb step have to be taken up on · war 
fqotin. to save tbe dying caul . 
, l:'Jequest th hon. Minist rs of A&ricul. 

nd Finance to 10011 into this matter of 
u~Q&t uraent importance to . ave the 
~ tattle ancJ t,he cattle ownerS from a total 

, " 
" 
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(m) eed for going early clearance r or 
tiAg up 0 t P er pJaIl.lag -lie r 

blh)- anpdr, U. . 

HRi nTE DRA PR S D (Sbahjahan· 
pur) : I draw the attention of the Gave 0-
ment and the Mini ter for aergy : be 
burning pcoblem of acute shortage of letltri· 
city in he S te of Utt r Prade b. 'UC to 
t.be orta e f r> wer Ule dcvelopmentacti • 
vHy ip every sphere of the entire State is 
retarded. There are oaly two solutions to 
this problem· tly, to increa generation 
of the exi ting units and reduce line 10 : 
eeondly, to setl up n w thermal and ' hYdel 

power ·stations. In the fir( case, Ute Stat 'e 
Oovernm nt is doing i best to improve the 
situation. But, a far a the second ugge~­
tion is concerned, there are anUm r of 
projects, proposed by the UP St.lte Govern­
ment to the Centre, which are pending clea­
rance with the Central lectricity utbority. 
One of the propsosed projects ~ding 
before the Central lectricity Authority 
is · for setting up a thermal powel' plan 
,-t R sa, Shabjahaupur, UP. The State 
Government has accorded top ptiorJt~ 
to this project and all the requi mcnt-s 
De ·ded from the State Government to set 
up this plan~ ha~e been ,fulfilled long 'ago, 
but the proJect 1 pending clearan with 
the Central Government. I request the Mini­
star f Energy to accord top priority t 
thi project and give itl) approval , tha 
the requirement of pow r of the State of 
UP may be met with as early as possible. 

(Iv) Need ' for making pel'1ml~nt 
the employee of AU ntIJ Ha 
eraf Board 

SHRI ZAIN L ABEDI (Jangipur): 
Sir the All India Handicrafts Board 
under the Commerce Mini try bas been 
running a massive training programme 
in the art of carp t weaving for mbre than 
,a decade in different part of the cOUll try. 
'the employee en ged in th imp)~cnta­
tion of this training programme run v 
3,000 including a m Jority of hi hly edu· 
cated youtbs as regular employ , and 
a good number daily w e earner 
t hnically qualified. ut the fa..te f tb 
employees is uncertain. Handicrafts an 
Handloom is one unit run by the same 
Board. But the empJo ee in the H~d. 
looms 80=tor are all permanent, while 
the ( plo JOOS workin in the Handic:l)af'ts 

tor till continue t , be temp FaI'Y. 

Under tb circumstanc. I urge t~PoI\ 
the Gov mment ,to redress th grrev3dc 
f employees of the HandicraftS secto1; 

and stop the . tep-motherly treatment : ,to 
the mployees of the All India . HandP 

aft Board, by d laring them aU : wma~ 


